O.1.H.
GOVERNMENT OF INDIA

MINISTRY OF HOUSING AND URBAN POVERTY ALLEVIATION

LOK SABHA
UNSTARRED QUESTION NO. 2137

TO BE ANSWERED ON MARCH 15, 2017

STAGES OF PRADHAN MANRTI AWAS YOJANA

No. 2137. SHRI A.T. NANA PATIL:
SHRI DEVJI M. PATEL:

Will the Minister of HOUSING AND URBAN POVERTY ALLEVIATION be
pleased to state:

(a) whether the Pradhan Mantri Awas Yojana has been divided into
three stages to fulfill the objective of housing for all in urban areas
at the earliest;

(b) if so, the details thereof;

(c) the number of cities in the said yojana included in the first stage
till March 2017 along with the number of persons benefited
district-wise including Maharashtra and Rajasthan; and

(d) the details of cities proposed to be included in the second and
third stage, State-wise including Maharashtra and Rajasthan?

ANSWER

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING & URBAN
POVERTY ALLEVIATION

(RAO INDERJIT SINGH)

(a) to (d): The Pradhan Mantri AwasYojana(Urban) {PMAY(U)} Mission,
launched on 25.6.2015, aims to provide assistance to States/UTs in
addressing the housing requirement of the urban poor. Under the

PMAY (U) scheme guidelines, all Statutory towns as per Census 2011
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and towns notified subsequently would be eligible for coverage under
the mission. States/UTs will have flexibility to include in the Mission,
the Planning area as notified with respect to the Statutory Town and

which surrounds the concerned municipal area.

So far, 3888 cities proposed by the State / UT Governments including
142 and 183 from the States of Maharashtra and Rajasthan
respectively, have been approved for inclusion under PMAY (U)
Mission. District-wise details of beneficiaries including in the States of

Maharashtra and Rajasthan under PMAY (U) is at Annexure.

Proposals for inclusion of cities under PMAY(U) as and when received
from the States/UTs are considered in terms of the Scheme guidelines

and approved.
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Annexure referred in answer to Lok Sabha USQ No - 2137 due for 15.03.2017

District wise details of beneficiaries benefited including Maharashtra and
Rajasthan under PMAY(Urban)

State District Beneficiaries for which houses have
been sanctioned under PMAY(U)
Andhra Pradesh Anantapur 3,039
Andhra Pradesh Anantapuramu 8,207
Andhra Pradesh Chittoor 8,180
Andhra Pradesh East Godavari 24,361
Andhra Pradesh Guntur 24,607
Andhra Pradesh Kadapa (Cuddapah) 7,465
Andhra Pradesh Krishna 16,604
Andhra Pradesh Kurnool 18,639
Andhra Pradesh Nellore 20,697
Andhra Pradesh Prakasam 5,072
Andhra Pradesh Srikakulam 2,181
Andhra Pradesh Visakhapatnam 20,259
Andhra Pradesh Vizianagaram 11,388
Andhra Pradesh West Godavari 24,308
Andhra Pradesh YSR KADAPA 15
Andhra Pradesh Total 1,95,022
Arunachal Pradesh Kurung Kumey 256
Arunachal Pradesh Papum Pare 576
Arunachal Pradesh West Kameng 774
Arunachal Pradesh Total 1,606
Assam Barpeta 1
Assam Cachar 1,179
Assam Dhubri 3,243
Assam Dibrugarh 1,284
Assam Jorhat 586
Assam Kamrup 13,203
Assam Kokrajhar 2,144
Assam Nagaon 1,739
Assam Tinsukia 974
Assam Total 24,353
Bihar Araria 2,834
Bihar Arwal 474
Bihar Banka 349
Bihar Begusarai 1,314
Bihar Bhagalpur 1,587
Bihar Bhojpur 1,538
Bihar Buxar 611
Bihar Darbhanga 3,635
Bihar Gaya 3,541
Bihar Gopalganj 943
Bihar Jamui 697
Bihar Jehanabad 489
Bihar Kaimur (Bhabua) 211
Bihar Katihar 3,023
Bihar Khagaria 757
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Annexure referred in answer to Lok Sabha USQ No - 2137 due for 15.03.2017

District wise details of beneficiaries benefited including Maharashtra and
Rajasthan under PMAY(Urban)

State District Beneficiaries for which houses have
been sanctioned under PMAY(U)
Bihar Kishanganj 1,772
Bihar Lakhisarai 243
Bihar Madhepura 1,798
Bihar Madhubani 1,525
Bihar Munger 1,024
Bihar Muzaffarpur 2,699
Bihar Nalanda 1,412
Bihar Nawada 761
Bihar Pashchim Champaran 666
Bihar Patna 7,516
Bihar Purba Champaran 2,596
Bihar Purnia 4,146
Bihar Rohtas 1,874
Bihar Saharsa 2,085
Bihar Samastipur 759
Bihar Saran 2,833
Bihar Sheikhpura 388
Bihar Sheohar 550
Bihar Sitamarhi 1,886
Bihar Siwan 982
Bihar Supaul 343
Bihar Vaishali 2,266
Bihar Total 62,127
Chandigarh Chandigarh 5
Chandigarh Total 5
Chhattisgarh Bastar 397
Chhattisgarh Dantewada 465
Chhattisgarh Dhamtari 375
Chhattisgarh Durg 6,104
Chhattisgarh Janjgir - Champa 6
Chhattisgarh Jaspur 88
Chhattisgarh Kabeerdham 10
Chhattisgarh Kanker 262
Chhattisgarh Korba 491
Chhattisgarh Mahasamund 344
Chhattisgarh Narayanpur 3
Chhattisgarh Raigarh 1,089
Chhattisgarh Raipur 15,781
Chhattisgarh Rajnandgaon 1,153
Chhattisgarh Sukma 164
Chhattisgarh Uttar Bastar Kanker 3
Chhattisgarh Total 26,735
D&N Haveli D&N Haveli 828
D&N Haveli Total 828
Daman & Diu Daman 48
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Annexure referred in answer to Lok Sabha USQ No - 2137 due for 15.03.2017

District wise details of beneficiaries benefited including Maharashtra and
Rajasthan under PMAY(Urban)

L Beneficiaries for which houses have
State District .
been sanctioned under PMAY(U)
Daman & Diu Total 48
Goa North Goa 4
Goa South Goa 6
Goa Total 10
Gujarat Ahmedabad 49,055
Gujarat Amreli 343
Gujarat Anand 566
Gujarat Banas Kantha 3,325
Gujarat Bharuch 1,431
Gujarat Bhavnagar 6,678
Gujarat Dohad 470
Gujarat Gandhinagar 3,310
Gujarat Jamnagar 4,647
Gujarat Junagadh 3,320
Gujarat Kachchh 413
Gujarat Kheda 968
Gujarat Mahesana 2,127
Gujarat Navsari 195
Gujarat Panch Mahals 64
Gujarat Patan 591
Gujarat Porbandar 108
Gujarat Rajkot 20,153
Gujarat Sabar Kantha 741
Gujarat Surat 27,135
Gujarat Surendranagar 2,371
Gujarat Tapi 16
Gujarat Vadodara 14,150
Gujarat Valsad 513
Gujarat Total 1,42,690
Haryana Ambala 209
Haryana Bhiwani 1
Haryana Faridabad 90
Haryana Fatehabad 1
Haryana Gurgaon 46
Haryana Hisar 1,524
Haryana Jhajjar 2
Haryana Jind 5
Haryana Kaithal 5
Haryana Karnal 8
Haryana Kurukshetra 3
Haryana Palwal 7
Haryana Panchkula 6
Haryana Panipat 2
Haryana Rewari 6
Haryana Rohtak 1,529
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Annexure referred in answer to Lok Sabha USQ No - 2137 due for 15.03.2017

District wise details of beneficiaries benefited including Maharashtra and
Rajasthan under PMAY(Urban)

State District Beneficiaries for which houses have
been sanctioned under PMAY(U)
Haryana Sirsa 1
Haryana Sonipat 14
Haryana Yamunanagar 762
Haryana Total 4,221
Himachal Pradesh Bilaspur 3,565
Himachal Pradesh Chamba 379
Himachal Pradesh Hamirpur 40
Himachal Pradesh Kangra 102
Himachal Pradesh Kullu 148
Himachal Pradesh Mandi 87
Himachal Pradesh Shimla 304
Himachal Pradesh Sirmaur 141
Himachal Pradesh Solan 14
Himachal Pradesh Una 659
Himachal Pradesh Total 5,439
J&K Anantnag 316
J&K Baramulla 960
J&K Doda 655
J&K Kargil 261
J&K Kathua 314
J&K Kupwara 633
J&K Poonch 96
J&K Pulwama 429
J&K Rajauri 72
J&K Srinagar 848
J&K Total 4,584
Jammu & Kashmir Leh 468
Jammu & Kashmir Total 468
Jammu and Kashmir Badgam 482
Jammu and Kashmir Jammu 266
Jammu and Kashmir Reasi 1
Jammu and Kashmir Udhampur 432
Jammu and Kashmir Total 1,181
Jharkhand Bokaro 3,109
Jharkhand Chatra 315
Jharkhand Deoghar 3,088
Jharkhand Dhanbad 3,844
Jharkhand Dumka 919
Jharkhand East Singhbhum 7
Jharkhand Garhwa 2,037
Jharkhand Giridinh 1,172
Jharkhand Godda 670
Jharkhand Gumla 715
Jharkhand Hazaribagh 2,083
Jharkhand Jamtara 676
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Annexure referred in answer to Lok Sabha USQ No - 2137 due for 15.03.2017

District wise details of beneficiaries benefited including Maharashtra and
Rajasthan under PMAY(Urban)

State District Beneficiaries for which houses have
been sanctioned under PMAY(U)
Jharkhand Khunti 599
Jharkhand Kodarma 1,538
Jharkhand Latehar 594
Jharkhand Lohardaga 2,098
Jharkhand Pakaur 464
Jharkhand Palamu 1,801
Jharkhand Pashchimi Singhbhum 1,530
Jharkhand Purbi Singhbhum 1,477
Jharkhand Ramgarh 924
Jharkhand Ranchi 11,790
Jharkhand Sahibgan; 1,241
Jharkhand Saraikela-Kharsawan 854
Jharkhand Simdega 911
Jharkhand Total 44,456
Karnataka Bagalkot 6,171
Karnataka Bangalore 17,745
Karnataka Belgaum (Belagavi) 6,745
Karnataka Bellary 4,601
Karnataka Bidar 2,927
Karnataka Bijapur 3,205
Karnataka Chamarajanagar 1,231
Karnataka Chikkaballapur 3,074
Karnataka Chikmagalur 273
Karnataka Chitradurga 4,222
Karnataka Dakshina Kannada 1,603
Karnataka Davanagere 4,629
Karnataka Dharwad 3,910
Karnataka Gadag 10,121
Karnataka Gulbarga 6,678
Karnataka Hassan 3,589
Karnataka Haveri 1,961
Karnataka Kodagu 323
Karnataka Kolar 2,531
Karnataka Koppal 1,703
Karnataka Mandya 2,812
Karnataka Mysore 5,433
Karnataka Raichur 5,049
Karnataka Ramanagara 4,232
Karnataka Shimoga 3,139
Karnataka Tumkur 4,056
Karnataka Udupi 433
Karnataka Uttara Kannada 443
Karnataka Yadgir 2,203
Karnataka Total 1,15,042
Kerala Alappuzha 2,595
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Annexure referred in answer to Lok Sabha USQ No - 2137 due for 15.03.2017

District wise details of beneficiaries benefited including Maharashtra and
Rajasthan under PMAY(Urban)

State District Beneficiaries for which houses have
been sanctioned under PMAY(U)
Kerala Ernakulam 2,584
Kerala Idukki 489
Kerala Kannur 884
Kerala Kasaragod 257
Kerala Kollam 1,692
Kerala Kottayam 4
Kerala Kozhikode 2,109
Kerala Malappuram 1,415
Kerala Palakkad 913
Kerala Pathanamthitta 778
Kerala Thiruvananthapuram 1,900
Kerala Thrissur 855
Kerala Wayanad 281
Kerala Total 16,756
Madhya Pradesh Agar 386
Madhya Pradesh Alirajpur 3
Madhya Pradesh Ashoknagar 503
Madhya Pradesh Balaghat 1,574
Madhya Pradesh Barwani 1,124
Madhya Pradesh Betul 2,512
Madhya Pradesh Bhind 608
Madhya Pradesh Bhopal 15,771
Madhya Pradesh Burhanpur 8
Madhya Pradesh Chhatarpur 2,359
Madhya Pradesh Chhindwara 6,608
Madhya Pradesh Damoh 5,429
Madhya Pradesh Datia 2,313
Madhya Pradesh Dewas 2,101
Madhya Pradesh Dhar 1,273
Madhya Pradesh Dindori 351
Madhya Pradesh East Nimar 2,114
Madhya Pradesh Guna 2,674
Madhya Pradesh Gwalior 5,925
Madhya Pradesh Harda 626
Madhya Pradesh Hoshangabad 2,781
Madhya Pradesh Indore 39,903
Madhya Pradesh Jabalpur 8,962
Madhya Pradesh Jhabua 599
Madhya Pradesh Katni 2,537
Madhya Pradesh Khargone 41
Madhya Pradesh Mandla 889
Madhya Pradesh Mandsaur 1,483
Madhya Pradesh Morena 1,960
Madhya Pradesh Narsinghpur 847
Madhya Pradesh Neemuch 1,986
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Annexure referred in answer to Lok Sabha USQ No - 2137 due for 15.03.2017

District wise details of beneficiaries benefited including Maharashtra and
Rajasthan under PMAY(Urban)

State District Beneficiaries for which houses have
been sanctioned under PMAY(U)
Madhya Pradesh Panna 1
Madhya Pradesh Raisen 620
Madhya Pradesh Rajgarh 2,144
Madhya Pradesh Ratlam 5,455
Madhya Pradesh Rewa 4,184
Madhya Pradesh Sagar 14,264
Madhya Pradesh Satna 9,713
Madhya Pradesh Sehore 4,357
Madhya Pradesh Seoni 853
Madhya Pradesh Shahdol 1,386
Madhya Pradesh Shajapur 1,259
Madhya Pradesh Shivpuri 3,660
Madhya Pradesh Sidhi 4,335
Madhya Pradesh Tikamgarh 559
Madhya Pradesh Ujjain 7,316
Madhya Pradesh Umaria 208
Madhya Pradesh Vidisha 3,989
Madhya Pradesh West Nimar 1,008
Madhya Pradesh Total 1,81,561
Maharashtra Ahmednagar 339
Maharashtra Akola 1,521
Maharashtra Amravati 8,555
Maharashtra Aurangabad 2,909
Maharashtra Bhandara 7
Maharashtra Bid 31
Maharashtra Buldhana 281
Maharashtra Chandrapur 12
Maharashtra Dhule 27
Maharashtra Gadchiroli 4
Maharashtra Gondiya 2
Maharashtra Hingoli 15
Maharashtra Jalgaon 211
Maharashtra Jalna 395
Maharashtra Kolhapur 63
Maharashtra Latur 1,696
Maharashtra Mumbai 92
Maharashtra Nagpur 5,579
Maharashtra Nanded 21
Maharashtra Nandurbar 13
Maharashtra Nashik 1,185
Maharashtra Osmanabad 3
Maharashtra Palghar 8,611
Maharashtra Parbhani 24
Maharashtra Pune 4,859
Maharashtra Raigad 6,260
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Annexure referred in answer to Lok Sabha USQ No - 2137 due for 15.03.2017

District wise details of beneficiaries benefited including Maharashtra and
Rajasthan under PMAY(Urban)

State District Beneficiaries for which houses have
been sanctioned under PMAY(U)
Maharashtra Ratnagiri 47
Maharashtra Sangli 187
Maharashtra Satara 238
Maharashtra Sindhudurg 4
Maharashtra Solapur 32,397
Maharashtra Thane 49,329
Maharashtra Wardha 551
Maharashtra Washim 9
Maharashtra Yavatmal 47
Maharashtra Total 1,25,524
Manipur Bishnupur 1,039
Manipur Imphal East 367
Manipur Imphal West 2,061
Manipur Thoubal 6,281
Manipur Total 9,748
Meghalaya East Garo Hills 1
Meghalaya East Khasi Hills 41
Meghalaya Jaintia Hills 3
Meghalaya West Garo Hills 2
Meghalaya West Khasi Hills 1
Meghalaya Total 48
Mizoram Aizawl 1,023
Mizoram Champhai 2,417
Mizoram Kolasib 892
Mizoram Lawngtlai 506
Mizoram Lunglei 2,451
Mizoram Mamit 562
Mizoram Saiha 1,591
Mizoram Serchhip 1,014
Mizoram Total 10,456
Nagaland Dimapur 5,826
Nagaland Kohima 4,557
Nagaland Mokokchung 1,778
Nagaland Peren 644
Nagaland Tuensang 755
Nagaland Total 13,560
NCT of Delhi South 161
NCT of Delhi South West 39
NCT of Delhi Total 200
Odisha Anugul 901
Odisha Balangir 100
Odisha Balasore 3
Odisha Baleshwar 908
Odisha Bargarh 500
Odisha Bhadrak 918
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Annexure referred in answer to Lok Sabha USQ No - 2137 due for 15.03.2017

District wise details of beneficiaries benefited including Maharashtra and
Rajasthan under PMAY(Urban)

Beneficiaries for which houses have

State District been sanctioned under PMAY(U)
Odisha Cuttack 3,302
Odisha Deogarh 250
Odisha Dhenkanal 660
Odisha Gajapati 187
Odisha Ganjam 6,033
Odisha Jagatsinghpur 1,247
Odisha Jajapur 3,921
Odisha Jharsuguda 821
Odisha Kalahandi 467
Odisha Kandhamal 637
Odisha Kendrapara 276
Odisha Kendujhar 957
Odisha Khordha 14,095
Odisha Koraput 806
Odisha Malkanagiri 205
Odisha Mayurbhanj 1,350
Odisha Nabarangapur 391
Odisha Nayagarh 1
Odisha Puri 379
Odisha Rayagada 600
Odisha Sambalpur 500
Odisha Sundargarh 6,315
Odisha Total 46,730
Puducherry Karaikal 180
Puducherry Pondicherry 554
Puducherry Total 734
Punjab Amritsar 5,456
Punjab Barnala 499
Punjab Bathinda 4,356
Punjab Faridkot 394
Punjab Fatehgarh Sahib 882
Punjab Fazilka 785
Punjab Firozpur 2,176
Punjab Gurdaspur 2,035
Punjab Hoshiarpur 873
Punjab Jalandhar 2,681
Punjab Kapurthala 1,078
Punjab Ludhiana 3,539
Punjab Mansa 2,686
Punjab Moga 1,377
Punjab Muktsar 1,016
Punjab Nawanshahr 408
Punjab Pathankot 577
Punjab Patiala 2,663
Punjab Rupnagar 600
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Annexure referred in answer to Lok Sabha USQ No - 2137 due for 15.03.2017

District wise details of beneficiaries benefited including Maharashtra and
Rajasthan under PMAY(Urban)

State District Beneficiaries for which houses have
been sanctioned under PMAY(U)
Punjab Sangrur 2,010
Punjab SAS Nagar 3,331
Punjab Tarn Taran 3,215
Punjab Total 42,637
Rajasthan Ajmer 2,495
Rajasthan Alwar 1,616
Rajasthan Banswara 5
Rajasthan Barmer 1,221
Rajasthan Bharatpur 221
Rajasthan Bhilwara 1,716
Rajasthan Bikaner 1,175
Rajasthan Bundi 1,770
Rajasthan Chittaurgarh 2,626
Rajasthan Chittorgarh 544
Rajasthan Churu 2
Rajasthan Dausa 4
Rajasthan Dungarpur 273
Rajasthan Ganganagar 25
Rajasthan Hanumangarh 7
Rajasthan Jaipur 11,866
Rajasthan Jhalawar 744
Rajasthan Jhunjhunun 86
Rajasthan Jodhpur 1,300
Rajasthan Kota 4,929
Rajasthan Nagaur 177
Rajasthan Pali 488
Rajasthan Rajasmand 2
Rajasthan Rajsamand 289
Rajasthan Sikar 2
Rajasthan Sirohi 271
Rajasthan Tonk 1
Rajasthan Udaipur 2,966
Rajasthan Total 36,821
Sikkim East District 1
Sikkim Total 1
Tamil Nadu Tiruvannamalai 19
Tamil Nadu Total 19
Tamilnadu Ariyalur 1,603
Tamilnadu Chennai 17,973
Tamilnadu Coimbatore 15,671
Tamilnadu Cuddalore 13,037
Tamilnadu Dharmapuri 3,745
Tamilnadu Dindigul 9,005
Tamilnadu Erode 8,027
Tamilnadu Kancheepuram 9,007
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Annexure referred in answer to Lok Sabha USQ No - 2137 due for 15.03.2017

District wise details of beneficiaries benefited including Maharashtra and
Rajasthan under PMAY(Urban)

State District Beneficiaries for which houses have
been sanctioned under PMAY(U)
Tamilnadu Kanniyakumari 1,237
Tamilnadu Kanyakumari 13,974
Tamilnadu Karur 1,840
Tamilnadu Krishnagiri 3,964
Tamilnadu Madurai 8,919
Tamilnadu Nagapattinam 4,085
Tamilnadu Namakkal 5,263
Tamilnadu Nilgiris 456
Tamilnadu Perambalur 1,976
Tamilnadu Pudukkottai 4,493
Tamilnadu Ramanathapuram 4,809
Tamilnadu Salem 17,946
Tamilnadu Sivagangai 1,572
Tamilnadu Thanjavur 6,176
Tamilnadu The Nilgiris 3,260
Tamilnadu Theni 5,384
Tamilnadu Thiruchirappalli 963
Tamilnadu Thiruvallur 2,013
Tamilnadu Thiruvannamalai 3,049
Tamilnadu Thiruvarur 2,162
Tamilnadu Thoothukudi 11,986
Tamilnadu Tiruchirappalli 3,988
Tamilnadu Tirunelveli 9,099
Tamilnadu Tiruppur 9,225
Tamilnadu Trichy 3,264
Tamilnadu Vellore 9,430
Tamilnadu Villupuram 6,381
Tamilnadu Virudhunagar 2,699
Tamilnadu Total 2,27,681
Telangana Adilabad 4,696
Telangana Hyderabad 33,337
Telangana Karimnagar 7,971
Telangana Khammam 5,761
Telangana Mahbubnagar 5,735
Telangana Medak 9,249
Telangana Nalgonda 2,854
Telangana Nizamabad 3,697
Telangana Rangareddy 3,086
Telangana Warangal 5,637
Telangana Total 82,023
Tripura Dhalai 3,154
Tripura Gomati 694
Tripura Khowai 1,294
Tripura North Tripura 5,208
Tripura Sepahijala 1,250
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Annexure referred in answer to Lok Sabha USQ No - 2137 due for 15.03.2017

District wise details of beneficiaries benefited including Maharashtra and
Rajasthan under PMAY(Urban)

Beneficiaries for which houses have

State District been sanctioned under PMAY(U)
Tripura Sipahijala 1,660
Tripura South Tripura 6,680
Tripura Unakoti 618
Tripura West Tripura 25,347
Tripura Total 45,905
Uttar Pradesh Agra 377
Uttar Pradesh Aligarh 620
Uttar Pradesh Allahabad 27
Uttar Pradesh Ambedkar Nagar 910
Uttar Pradesh Azamgarh 128
Uttar Pradesh Baghpat 7
Uttar Pradesh Ballia 1
Uttar Pradesh Banda 513
Uttar Pradesh Bara Banki 2
Uttar Pradesh Bareilly 51
Uttar Pradesh Budaun 140
Uttar Pradesh Bulandshahar 478.00
Uttar Pradesh Chandauli 1
Uttar Pradesh Etawah 2
Uttar Pradesh Fatehpur 729
Uttar Pradesh Firozabad 456
Uttar Pradesh Gautam Buddha Nagar 41
Uttar Pradesh Ghaziabad 880
Uttar Pradesh Gorakhpur 758
Uttar Pradesh Hardoi 553
Uttar Pradesh Jaunpur 1
Uttar Pradesh Jhansi 1,794
Uttar Pradesh Jyotiba Phule Nagar 292
Uttar Pradesh Kannauj 166
Uttar Pradesh Kanpur Dehat 447
Uttar Pradesh Kanpur Nagar 444
Uttar Pradesh Kheri 925
Uttar Pradesh Lakhimpur Kheri 1
Uttar Pradesh Lalitpur 412
Uttar Pradesh Lucknow 594
Uttar Pradesh Mahamaya Nagar 1
Uttar Pradesh Mahoba 1
Uttar Pradesh Mahrajgan; 800
Uttar Pradesh Mathura 472
Uttar Pradesh Meerut 1,044
Uttar Pradesh Moradabad 915
Uttar Pradesh Muzaffarnagar 187
Uttar Pradesh Pilibhit 1
Uttar Pradesh Pratapgarh 797
Uttar Pradesh Rae Bareli 1,424
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Annexure referred in answer to Lok Sabha USQ No - 2137 due for 15.03.2017

District wise details of beneficiaries benefited including Maharashtra and
Rajasthan under PMAY(Urban)

State District Beneficiaries for which houses have
been sanctioned under PMAY(U)
Uttar Pradesh Rampur 96
Uttar Pradesh Saharanpur 718
Uttar Pradesh Sant Kabir Nagar 585
Uttar Pradesh Sant Ravidas Nagar Bhadohi * 506
Uttar Pradesh Siddharthnagar 138
Uttar Pradesh Sitapur 602
Uttar Pradesh Sonbhadra 357
Uttar Pradesh Sultanpur 1
Uttar Pradesh Unnao 34
Uttar Pradesh Varanasi 834
Uttar Pradesh Total 21,263
Uttarakhand Bageshwar 99
Uttarakhand Chamoli 837
Uttarakhand Dehradun 588
Uttarakhand Haridwar 412
Uttarakhand Nainital 359
Uttarakhand Pauri 100
Uttarakhand Rudraprayag 725
Uttarakhand Tehri Garhwal 39
Uttarakhand Udham Singh Nagar 4,044
Uttarakhand Uttarkashi 649
Uttarakhand Total 7,852
West Bengal Alipurduar 400
West Bengal Bankura 2,028
West Bengal Bardhaman 15,527
West Bengal Birbhum 3,588
West Bengal Burdwan 1,606
West Bengal Dakshin Dinajpur 1,273
West Bengal Darjeeling 2,167
West Bengal Hoogly 9,930
West Bengal Howrah 7,412
West Bengal Jalpaiguri 7,959
West Bengal Koch Bihar 4,364
West Bengal Kolkata 121
West Bengal Malda 2,096
West Bengal Murshidabad 11,065
West Bengal Nadia 13,386
West Bengal North 24 Paragans 36,368
West Bengal Paschim Medinipur 7,294
West Bengal Purba Medinipur 5,324
West Bengal Puruliya 3,269
West Bengal South 24 Parganas 4,774
West Bengal Uttar Dinajpur 4,386
West Bengal Total 1,44,337
Grand Total 16,42,671
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